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In partial modification of earlier orders, the following Committees are hereby re-constituted for
Central District, Tis Hazari Courts, Delhi with immediate effect-

COMMITTEES FOR CENTRAL DISTRICT,
7 ___ __ TIS I-ILQZARI COURTS CO_ll/_l,1_’LE}_{ _

S.No. Name of the Committee Name of Judicial Ofliccr Designation

i 1 h. Charider Mohan, ‘ Ch . efso
istrict Judge-14 (Central) 1 f g “P “

Committee for Supervise the Weeding _ Officer In-Charge, Record Rooms b C
our of Records-(Rules) Sessions, Civil e Criminal) (Centml) g Mm‘ B’ i

s. Dhanashree Deka, SCI-cum-RC (Central) \ Member
dminisnagiiefiificer (Judicial) Member
ecord Rooms(Sessions, Civil & Criminal), (Central)

2 _ _ . District & Sessions Judge (HQs) i Chairperson
Committee to reslove the issue of ——— —~—~~ ~

6- T ffi Chan h. Sanjay Bansal, Chairman,
p°“(§§f,mf{ Dfstricnans T&Digitizeti_or_1, Delhi 1_';isiri=rgqtl;is,_W_,_ l M°'“"°'

- 5. Tarivi Khurana Mam her ;
l. Secre_tal'§',§SLSA_(RACC)_, W ____ _, ____ l

h. Nishant Garg, ASJ-06 (Central) Member 1

iefJudicial Magistrate (Central) I Member D

h. Rangat Ghirra, nvrrc-04 (Central) 1 Member

However, the correspondence with the I-Ion'ble High Court will be done only through the undersigned.

No.
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(ANJU BAJAJ CHANDNA)
Principal District & Sessionsludge (HQs)

P Delhi

ill”/7/1 /1=.1(s)/cazrzozs Dated 1 5
Qggy [unvagdgg [qg Infggggtigg & necegmjy ggfgn go ; -

The Registrar General, Hon'ble High Court of Delhi, New Delhi. ,
The Principal District & Sessions Judge, all court Complexes, De1hifNew Delhi! Rouse Avenue, Delhi.
The Officers concemed.
Sh. Mukesh Kumar Gupta, Pr. Judge, Family Court (N-W), Rohini Courts, Delhi. '

e AO(J)IBranch 1n-Charge, all branches of Central District, Tis Hazari Courts, Delhi. ,
The Website Committee (English/Hindi), ‘Tis I-Iazari Courts, Delhi. _

7. The R&I Branch (Central) for uploading on LAYERS.

~w,.~»~»'e'>
Principal District & Sessions Judge (HQs)

Delhi
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